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Use of Ration Cards

*273. SHIR1 VIREN J. SHAH: Will the
Minister of CIVIL SUPPLIES, CONSTIMER
AFFAIRS AND PUBLIC DISTRIBUTION be

pleased (o state

(a) whether Government propose o dis-;
courage the use of ration cards as identity cards
for prool of residence and for other pur-
poses;

(b) if sa, what are the details of the
propaosal;

(c) the lime by when a decision is likely to be
taken in this regard;

(d) whether it is 2 fact that the Passport
Police or other authorities insist on the produc-
tion of ration cards as proofl of residence:
and
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to (Questinns M

() il so. what steps Governmenl propose (o
lake in this regard il ration cards of PDS con-
sumers of certain categories are to be Jis-
continued ?

TIE MINISTER OF CIVIL SUPPLIES.
CONSUMIEER AFFAIRS AND PURBLIC DIS-
TRIBUTION (SHRT A. K. ANTONY): (a) to
() Ration cands are issued by Siate Govern-
ments/UT  Administrations to enable ron-
sumers to draw commodities supplied through
the Public Distribution Sysiem and are not
intended to confer any other benefit. However.
other Governmenl agencies may require pro-
duction of ration card as proof of residence.
There is no proposal under consideration of
Central Government either 1o prevent the use of
ration cards for proving residence in a par-
ticular address or to deny issue of ration cards
lo any class or calegory of customers.

Agreement with China on Mining Technolngy

*274. SHRI RAMDAS AGARWAL : Will
the Minister of COAL be pleased to state :

(a) whether Government have signed/
arrived at an apreement with China 1o share/
seck coal mining technology during the recent
visit of Coal Tndia Ltd.'s Chairman (Sho §. K
Chowdhary) to China;

(b) whether it is a fact that China was offer-
ing ils technology at a more affordable price to
India as compared to U. K, France, erstwhile
USSR and Poland;

(c) whether it is also a fact that C. L. L in
return for China’s underground mining techno-
logy was willing to part with ils relatively advan-
ced open-cast mining technigue; and

(d)b The time when the Chinese team was
visiting India for this purpose, and whether the

Indian leam’s programme Lo that country under
the leadership of C. & M. D. of the Central
Mine and Planning Design Institute has been
finalised, if so, when and the composition
thereol?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT KUMAR
PANJA): (a) 1o (d) During the recent UNIDO
sponsored visit nl Chzirman, Coal India
Limited 1o China. only preliminary discussions
were held with Chinese counterparts te share/
seeking coal mining technology. To identify the
specific areas of possible co-cperatinn, a 12am
from Coal India is presently visiting China
under the leadership of Chairman and Manag-
ing Director, Central Mine Planning and



